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13-year-old electrocuted, 7-year-old drowns amid heavy rain in Delhi;
NHRC issues notices

https://www.msn.com/en-in/news/India/13-year-old-electrocuted-7-year-old-drowns-
amid-heavy-rain-in-delhi-nhrc-issues-notices/ar-AA1o0Da3T

Story by Moneycontrol News < 20h « 2 min read

A13-year-old boy tragically died from electrocution on Saturday afternoon in West
Delhi's Kotla Vihar Phase 2. While playing cricket, he came into contact with a live wire
from an iron pole linked to a cow shed at the edge of the ground, resulting in a fatal
electric shock.

Despite being rushed to Deen Dayal Upadhyay Hospital, he was declared dead on
arrival. The police have filed a case under section 106(1) of the Bharatiya Nyaya
Sanhita, which deals with deaths caused by rash or negligent acts not amounting to
culpable homicide.

In a separate incident, a 7-year-old boy drowned in a waterlogged park in Rohini's
Sector 20 on Saturday evening. The child was playing in the park when he fell into the
water. Aman Vihar Police Station received a PCR call around 6:30 pm, and upon arrival,
the police found that the child had been taken to a hospital, where he was pronounced
dead. Preliminary investigations suggest that the park had become waterlogged due to
recent rain. The body has been sent for a post-mortem, and police are reviewing CCTV
footage to determine the sequence of events.

Additionally, two 17-year-old boys drowned in a rainwater-filled pond in northwest
Delhi’'s Prem Nagar on Friday while searching for a ball.

In response to the above incidents, the National Human Rights Commission of India
(NHRC) has issued notices to several Delhi officials, including the Delhi government,
Delhi police commissioner, and the vice chairman of the Delhi Development Authority
(DDA). On August 3, the NHRC expressed deep concern over civic negligence, noting
that at least 13 lives were lost in Delhi-NCR due to electrocution and drowning in
overflowing drains following heavy rainfall. The NHRC is seeking information on the
measures being taken or planned to prevent such tragedies in the future.
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Additionally, two 17-year-old boys drowned in a rainwater-filled pond in northwest
Delhi’'s Prem Nagar on Friday while searching for a ball.
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A 13-year-old boy tragically died from electrocution on Saturday afternoon in West
Delhi's Kotla Vihar Phase 2. While playing cricket, he came into contact with a live wire
from an iron pole linked to a cow shed at the edge of the ground, resulting in a fatal
electric shock.

Despite being rushed to Deen Dayal Upadhyay Hospital, he was declared dead on
arrival. The police have filed a case under section 106(1) of the Bharatiya Nyaya
Sanhita, which deals with deaths caused by rash or negligent acts not amounting to
culpable homicide.

In a separate incident, a 7-year-old boy drowned in a waterlogged park in Rohini's
Sector 20 on Saturday evening. The child was playing in the park when he fell into the
water. Aman Vihar Police Station received a PCR call around 6:30 pm, and upon arrival,
the police found that the child had been taken to a hospital, where he was pronounced
dead. Preliminary investigations suggest that the park had become waterlogged due to
recent rain. The body has been sent for a post-mortem, and police are reviewing CCTV
footage to determine the sequence of events.

Additionally, two 17-year-old boys drowned in a rainwater-filled pond in northwest
Delhi’s Prem Nagar on Friday while searching for a ball.

In response to the above incidents, the National Human Rights Commission of India
(NHRC) has issued notices to several Delhi officials, including the Delhi government,
Delhi police commissioner, and the vice chairman of the Delhi Development Authority
(DDA). On August 3, the NHRC expressed deep concern over civic negligence, noting
that at least 13 lives were lost in Delhi-NCR due to electrocution and drowning in
overflowing drains following heavy rainfall. The NHRC is seeking information on the
measures being taken or planned to prevent such tragedies in the future.
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Renewal of fire safety certificate: CBC 3T, 3w 44+, CGA 3fik NCDRC fafegm
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